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OFFICE ORDER

In exercise of the powers conferred by section 419 of the Companies Act, 2013,
Hon’ble President, National Company Law Tribunal is pleased to make the following
transfers of Hon’ble Members of the National Company Law Tribunal with immediate
effect:-

| g N_o. l_Ni;ne—of K’[e;b:r ' Present N;w;osgng_
| | | Posting

| 1 !Shri V.P Singh Member (Judicial) |' Allahabad | Mumbai

| 2 |Shri Bikki Ravendra Babu Member| Hyderabad | Allahabad

| | (Qudicial) |

‘{ 3 |Shri B.S.V. Prakash Kumar, Member | Mumbai | Chennai

| | (Judicial) l _:

| 4 [Shri K. Anantha Padmanabha | Chennai ’ Hyderabad
| | Swamy Member (Judicial) |
L__l____________'_______ U,

All Hon’ble Members are requested to join at new station immediately without

availing joining period.

This issues with the approval of Hon’ble President, NCLT.

(Shima)

Registrar, NCLT

Copy to:-

1. P.S. to Hon’ble President, National Company Law Tribunal, New Delhj.

2. Hon’ble Members, National Company Law Tribunal.

3. PPS to the Secretary, Ministry of Corporate Affairs, New Delhi

4. Shri G.K. Singh Joint Secretary, Ministry of Corporate Affairs, New Delhi.

5. Al NCLT Benches

6. NCLT website/ Notice Board.



